NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2""FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 21.02.2022 (MONDAY)

COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Bhawanishankar Harishchandra Sharma, | Abhirup Dasgupta Parisha Shah-R1

(Ins) No. 691 of
2021

(With Defects)

Director of Supreme Housing and
Hospitality Pvt. Ltd.

Vs.

CBRE South Asia Pvt. Ltd. & Anr.

Contempt Case
(AT) No. 22 of
2021 in Comp.
App. (AT) No.
136 0f 2020

Ashish O. Lalpuria
Vs.
Kumaka Industries Ltd. & Ors.

Gaurav Gadodia

Harshavardhan
Bhende-R1 to R3

For Hearing

(India) Ltd. & Anr.

3. Comp. App. (AT) | Symbol Vinimay Pvt. Ltd. Shruti Agarwal Chayan Gupta
(Ins) No. 46 of Vs.
2020 Champa Impex Pvt. Ltd.
4. Comp. App. (AT) | Rajesh Kumar Tripathi Apoorv Agarwal Sunil Kumar Gupta-R]
(Ins) No. 357 of Vs. Vikram Kumar-R3
2020 Era Housing & Developers (P) Ltd & Swapnil Gupta-R6
Ors. Anand-R7 to R9
Niharika Sharma-R2,
R4, R5,R7 & R9
5. Comp. App. (AT) | Indian Bank Honey Satpal Pooja Mahajan
(Ins) No. 644 of | Vs. Mahima Singh-R1
2021 & [LA. No. Charu Desai Dhaval Savla-R2
2940 of 2021 Erstwhile Resolution Professional &
Chairmen of Monitoring Committee of
GB Global Ltd. & Anr.
6. Comp. App. (AT) | Department of State Tax Aaditya Pande Rohan Rajadhyaksha
(Ins) No. 792 of | Vs. Malhar Zatakia
2021 Ashish Chhawchharia Dhiraj Kumar Totala
Resolution Professional for Jet Airways Priya Palwa

Madhur Arora-R1




7. Comp. App. (AT)
No. 19 of 2020

Chander Verma
Vs.
Continental Construction Ltd. & Ors.

Chandan Dutta

Saurabh Kalia-R2,3
Ashim Vachher-R4
Swapnil Gupta-R5

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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